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CENTRAL PJJMINISTRATIVE TRIBUNAL 	 .s. 
BANGALCFE BENCH 

V 	 V 	

V 	 Commerci-]. Ciolplex(BDA), VV 

Iridiranaçjar, •. 	 • 
V 	 Bangalore - 560 038 

Dated.: 4—i-c- 

- 

APPLICATION NO 	1089 

W.P. NO 	___--V-- 

Applicant 
	

Reapondente 

Shri Tippanne 	 V/8 	The Secy, M/o Defence & another 

To 

Shri Tippanna 
C/o Shri D.S. Hosmath 
Advocate 
5659 VII  Floor 
Anendaram Complex 
Bangalore - 560 002 	

V 

Shri D.S. Hosmath 	
V 	

V 

Advocate 
565, II Floor 	 V 	

V 	
V 

Anandaram Complex 	 . 
Bangalore - 560 002  

Subject: SE1DING COPIES OF CRDER PASSED BY THE BENCH 

V  Please find enclosed herewith the copy of EPDER,IM/ 	
V 

passed by this Tribunal in the above said 

18-12-87 app.ication on 	
V 	 • 

	

ZEG=ISTRAR 	
V 

V 	

V 	
V 

(JUDICIAL) 	
V 

End : as above 	
V 	

V 

• 	 V  J 	 RECEIVED Ci1 

Diary 	... 
V 	 Date:.....1.... 	

• 	 V 



In the Central. Administrative 
Tiibunal Bnga1ore Bench, 

Bangalore 
--p 

b.to/C) 

Date j 	Office Notes 
	

Orders of Tribunal 

,A 

Bec 

ORDER 

i:t&&:Q 	V'-( 	- 

OFFICER 

CENWA-L ADMIf4ISTRATPE TRC FAL 
ADDiTIONAl BENCH 

BAN GAb RE 

KS PtJC/LHAR II 

Perused the of f'ice objections 

and heard Shri D.S. Hosmath, learned 

counsel for thepplicant. Shri Hosmath 

prays for permission to withdraw, this 

application with liberty reserved to 

the applicant,to approach the appropriatE 

forum for redrossal of his grievance. 

Permission sought for is granted. 

Application is rejected as withdrawn. 

V I E WC~ ~I rR1 	MEMBER~ (4A) 

bsv 


